FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

HYBRO FOODS PRIVATE LIMITED
OPERATING IN THE BUSINESS OF CHICKEN AND CHICKEN PRODUCTS SHAHAPUR,
THANE, MAHARASHTRA
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with HYBRO FOODS PRIVATE LIMITED
PAN/ CIN/ LLP No. CIN No: U15100MH1997PTC112310
PAN No: AAACH3552K
2. | Address of the registered office Sr. No.247, Lahe Village, Taluka Shahapur,
District Thane — 421601, Maharashtra
3. |URL of website www.cirphybrofoods.com
4. | Details of place where majority of fixed assets| Located at Sr. No.247, Lahe Village, Taluka
are located Shahapur, District Thane - 421601,
Maharashtra.
5. |Installed capacity of main products/ services | 2000 birds/ hour
6. | Quantity and value of main products/ services| Business Revenue of INR 3.77 Crores in FY]
sold in last financial year 2021-22. Unaudited Business Revenue for FY
2022-23 (up to 31.12.2022) is Rs. 1.29 crores.
Business operations were discontinued from
January 2023.
7. | Number of employees/ workmen NIL
8. |Further details including last available financial | All documents can be obtained by sending
statements (with schedules) of two years, lists| email on the Process E-mail id:
of creditors, relevant dates for subsequent |cirp.hybrofoods@gmail.com
events of the process are available at:
9. |Eligibility for resolution applicants under| Can be obtained by sending email on the
section 25(2)(h) of the Code is available at: Process E-mail id: cirp.hybrofoods@gmail.com
10. | Last date for receipt of expression of interest | 14/05/2023
11. | Date of issue of provisional list of prospective | 24/05/2023
resolution applicants
12.|Last date for submission of objections to| 29/05/2023
provisional list
13. | Process email id to submit EOI cirp.hybrofoods@gmail.com

Date: 29.04.2023

Digitally signed by

PANKAJ PANKAJ SHAM JOSHI
SHAM JOSH' Date: 2023.04.29

13:26:42 +05'30'
IP Pankaj Sham Joshi

Resolution Professional of Hybro Foods Private Limited
IP Regd. No. IBBI/IPA-002/1P-N00507/2017-18/11556
AFA No. AA2/11556/02/201123/202351 valid up to 20.11.2023

Place: Mumbai

Block 9, Sudarshan CHS, Mahant Road,

Vile Parle (East), Mumbai - 400057, Maharashtra

Email Id: pjoshi.ip@gmail.com


http://www.cirphybrofoods.com/
mailto:cirp.hybrofoods@gmail.com
mailto:cirp.hybrofoods@gmail.com
mailto:cirp.hybrofoods@gmail.com
mailto:pjoshi.ip@gmail.com
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HYBRO FOODS PRIVATE LIMITED
OPERATING IN THE BUSINESS OF CHICKEN AND CHICKEN PRODUCTS SHAHAPUR, THANE, MAHARASHTRA
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

JName of the corporate debfor along with PAN / HYBRO FOODS PRIVATE LIMITED
CIN /LLP No. CIN : U15100MH1997PTC112310 PAN : AAACH3552K

St. No.247, [ahe Village, Taluka Shahapur, District Thane-421 601,
Maharashtra

~No

Address of the Registered Office

3 URC of website

| Details of place where majority of fixed assets| Located at Sr. No. 247, Lahe Village, Taluka Shahapur, District
are located Thane-421601, Maharashtra.

2000 birds / hour

Business Revenue of NR 3.7 Crores in FY 2021-22. Unaudited
Business Revenue for FY 2022-23 (up to 31.12.2022) is X 1.29 crores.
Business operations were discontinued from January 2023.

www.cirphybrofoods.com

|

o

|Installed capacity of main Products / Services

[=p

| Quantity & Value of main products /
Services sold in Last Financial year

~

Number of Employees / Workmen NIC

(==

|Further details including Tast available financial
statements (with schedules) of two years, lists oll All documents can be obtained by sending email on the Process

creditors, relevant dates for subsequent events| E-mail id: cirp.hybrofoods@gmail.com

of the process are available at :

Eligibility for resolution applicants under section| Can be obtained by sending email on the Process
'125(2)(h) of the Code is available at: E-mail id : cirp.hybrofoods@gmail.com

14.05.2023
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| Last date Tor receipt of expression of interest

Formr o 1C-26
[Pursuant to rule 30 to the Companies (Incorporation) Rules, 2014]
Advertisement to be published in the newspaper for change of registered office of the
Company from “State of Maharashtra” to “National Capital Territory of Delhi”
Before the, Regional Director, Western Region (Central Government).

In the matter of Section 13 (4) of the Companies Act, 2013 and clause (a) of sub-rule
(5) of rule 30 of the Companies (Incorporation) Rules, 2014
AND
In the matter of WELSPUN EDAC JV PRIVATE LIMITED
CIN: U45309MH2022PTC384123
Having its Registered Office at 7th Floor, Welspun House Kamala Mills,

Lower Parel Mumbai City Maharashtra -400013 Petitioner
Notice is hereby given to the General Public that the Company proposes to make application
to the Regional Director, Western Region Bench (Central Government) under section 13 of
the Companies Act, 2013 seeking confirmation of alteration of the Memorandum of
Association of the Company in terms of the Special Resolution passed at the Extra
Ordinary General Meeting held on Monday, December 26, 2022 to enable the Company
to change its Registered Office from the "State of Maharashtra" to the "State of Delhi".
Any person whose interest is likely to be affected by the proposed change of the Registered
Office of the Company may deliver either on the MCA -21 portal (www.mca.gov.in) by
filing investor compliant form or cause to be delivered or send by registered post of his/her
objections supported by an affidavit stating the nature of his/her interest and grounds of
opposition to the Regional Director, Western Region at Everest 5th Floor, 100 Marine
Drive, Mumbai-400002, Maharashtra within fourteen days from the date of publication of
this notice with the copy of the applicant Company at its Registered office at the address
mentioned below:
7Tth Floor, Welspun House, Kamala Mills, Lower Parel,
Mumbai, Mumbai City, Maharashtra 400013.

NOTICE OF LOSS OF SHARES OF

HINDUSTAN UNILEVER LIMITED
Reglstered Office: Hindustan Unilever Limited,
Unilever House, BD Savant Marg, Chakala, Andherl (East) Mumbail-400089.

Mofice is heraby given that the following share certificates have baen reported
as lost/mizplaced and the Company intends 1o issue duplicate certificates in
ey thereod, in due course.

Ay person who has a valid ¢laim on the sald shares should lodge such clalm
with the Company at its Registered Office within 15 days hereaf

Mo. of Shares| Certificate. | Distincive Nos.
Mame of Holder |Folio No. (Rs.114.x) Nes
250 5020011 18412021-18412270

Ceara D £ Desouza

HLLO3S0S60 250 S020012 18412271-18412520

Zalda Fernandas 500 5020013 [18412521-18413050
50 020014 18413021-18413520

Hame of Shareholders ;

Place: Murmbai CEARA D E DESDUZA

Diate; #R0402023 LELDA FERNANDES

i Rank af Maharashrra

Lo . ]

Head Office: "Lokmangal®,
1501, Shivaji Nagar,  iai”
Pune - 411 005. fiiasa

o il sp B

Expression of Interest (EOI)

Bank of Maharashtra invites sealed tender offars (Eligibility /! Technical
bid) from eligible and reputed Fintechs / Stariups for "Empanalmant of
Fintechs ! Starfups for various business requirements of the
Bank"

The detsilz are available on Bank's website
https:f'www.bankofmaharashtra.in in the ‘Tenders Section’ wef
28.04.2023.

Addendum, if any, shall be issued on above mentioned website. Bank
reserves the right to cancel or reschedule the EOI process without
assigning any reason.

sd/-

Date: 28.04.2023 Chief Digital Officer

LARSEN & TOUBRO LIMITED.

NOTICE|
Reglatered Offica:

LET House, Ballard Estate, Mumbal Maharashtra 400001.
MOTICE is hareby ghven thal the cerificalas for the under mentonad securibkes of the
company has besn lost! misplaced and the holdars of the said securities’ applicants
has been applied fo the company to msue duplicate share cerdificate.
Any person who has & ciaim in respect of the said securities should lodge such claim
with the company at s Regstered office within 30 days from the date, else the
compdany will proceed b issue duplicate carliticales without lurhes mlimation

NOTICE OF LOSS OF SHARES OF
HINDUSTAN UNILEVER LIMITED.
(Formerly Hindustan Lever Limited)
Regd Office: Hindustan Unllever Ltd., Unilever House,
B. D. Savant Marg, Chakala, Andherl (East), Mumbal - 400 099

Notice Is heseby given that the following share cerificates have been reporied &s
bnatimisplaced and the Company intends to Bsue duplicate carificates in lieu thereof, in
due course,

Any perscn who has a valid ciaim on the sald shares should kodge swch clalm with the

Ti{Date of ssue of provisional fist of prospectivel ,, o ... For and on the behalf of Namae of Folio No, [Fand of Securities) . e NO Ho. of Comiany IR sgpeim i Tice warin 10 deiy it
resolution applicants . WELSPUN EDAC JV PRIVATE LIMITED Share holdars & Face value ! urities AN T T (NP (I i No. of Shares
_ - Sdl- YVETTE OLGA Equity Sahres 8| 3666431 - 3666480 50 olio No. |Cert No. DistinctiveNo. | (s, 11Fv,)
12| Last qatelrfor submission of ~objections 10f g . 1o Anil Kumar Birla DE SOUZA DB3OTEA4 |  pype 2. | 142432274 - 142432323 | 50 ZELDA FERNANDES HLL2G50009 5134580 | B62217731 - 862217980 250
provisional list Date: 28-04-2023 Director CEARA D Z DESOUZA STTETA0N4 - STTETE113 | 100 YVETTE OLGA 5134581 | BE221TI81 - BEZT18230 230
13| Process email id to submit EOI cirp.hybrofoods@gmail.com Place: Mumbai DIN: 07024798 e DR SASIIAE SNELiacay - Shei 191 o0 e
Sar- Place - Mumbai Name of the Shareholders ; 5134583 | BE221B731 - B62219230 500

Place : Mumbai
Dale | FO20023

YVETTE OLGA DE 30UZA &
CEARA D £ DESOUZA

Hame of the Shareholders :

IP Pankaj Sham Joshi ZELDA FERNANDES & YVETTE OLGA DE S0UZA

Resolution Professional of Hybro Foods Private Limited

IP Regd. No. IBBI/IPA-002/IP-N00507/2017-18/11556

AFA No. AA2/11556/02/201123/202351 valid up to 20.11.2023

Date :29.04.2023 Block 9, Sudarshan CHS, Mahant Road, Vile Parle (E), Mumbai-400 057, MH.
Place: Mumbai Email Id : pjoshi.ip@gmail.com

Date : 2900452023

AUTOMOTIVE STAMPINGS AND ASSEMBLIES LIMITED
Regd Office: TACO House, Piot No, 20/B FPNOBS, V. G. Damia Path, Off Law Collage Road,
Erandwane, Puna: 411004 | Email : csi@autostampings.com | CIN: LZ8932PN1990FPLCO 16314 . &
STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2023 H IMma d i
(i Laths)
Quarter Ended Your enied 4 - - - -
o] Particulars March 31, 2023 | March 31, 2022 | March 31, 2023 H“ I Iadrl SpeCIE]llty Che' I "Cal Lt‘d
Faf. Note 3 Ref. Hate 3 Budited i :
“ el | el Registered Office: 23A Netaji Subhas Road, &t Floor, Suite No. 15, Kolkata - 700 001
i Tatal Incoeme from operatons 21,084,749 20,58 49 B3,056.75 ) . .
3 Wl proil{ase) for the perind 7738 (40.43) — Corporate Identity Number : L2T106WBI1987PLC042756
o ool chid 1 Boviiiedand bl Phone: (033) 2230-9953, Fax: (033) 2230-9051
Gl eyl b IR i s s Email: info@himadri.com, Website: www.himadri.com
b e gt | wmm =e (Rs.in Crores
ather comprehensie noome (after 1)) .
Exqity share capal (Faoe valis s, 101 aach] T TR 1 565,44 Statement of Audited Standalone Financial Results for the Quarter and Year Ended 31 March 2023
Reserves (eruding revakalion 1635rves) ; | asenss) Sr. No. | Particulars Three months | Previous Three Corresponding Year ended Previous year
Earnings per share (of Rs. 10/- aach] {ral annuaksed) ended months ended Three months ended 31.03.2023 ended
Bl 243 i 328 31.03.2023 31.12.2022 31.03.2022 in the 31.03.2022
HQTE:_IHLB:L Rs. 213 1802 5.25 FIF'E'I.I'i'L‘.IUE year
1. I:he' sbove financisl rasults have bean reuiEﬁd 31_; g;a?dn Commitiee and approved by the Board of Direciars of the (Audited) (Unaudited) (Audited) (Audited) (Audited)
omp=any &t thalr ective mestings held 1 28, A .
G T SRl e R oF e et ot quarter and audiled year ended financial resulls Rled with the Stack 1. | Total income 1,039.45 1,045.06 835.69 4,199.81 2,798.53
= Regulation 33 of tha SEBI [Lisfing Obligations and Disciozura Ra i5} Regulations, 2015, The full : -
hﬁ;?ﬁﬁ“;f;ﬂf:,;"mi,; i w&’i‘;;’?m s;ﬁgﬁz;aﬁf e :s“:.;f;:gs;ﬁ ;ﬂ&"g“n;ﬁm i 2. | Net Profit/ {Luss_}l for ’Fhe period (before tax, Exceptional
{wwow. beseindia.com | weww nsaindia.com and on Company's wabsite www autostampings.com and/or Extraordinary items) 110.71 77.29 26.80 301.81 79.47
3. Thefiguras far tha quarter andad March 31, 2023 and March 31, 2022 are the balancing figures babween the audfad figures in . .
regpect of the Nl financial year and published year 1o date uraudied Ngures uplo |e thid quarier of the respective financial 3. | Net Profit/ {LUSE} for the pErlﬂld before tax {aﬁ.er Em&p‘[mnal
yedt By order of e Boand and/or Extraordinary items) 110.71 e, 26.80 271.81 7947
For AUTOMOTIVE STAMPINGS AND ASSEMBLIES LIMITED 4. | Net Profit/ (Loss) for the period after tax (after Exceptional
IN—— Pradeep %I?‘;ram and/or Extraordinary items) 76.72 63.03 21.21 207.81 65.06
Date : Aprll 28, 2023 ATATA Enterprise DB ms&?ﬂ 5. | Total Comprehensive Income for the period/year {comprising
Met Profit for the period! year (after tax) and other 61.97 64.56 93.53 222.58 101.48
comprehensive income for the period! year (after tax)}
6. | Paid-up equity share capital 43.27 41.94 41.90 43.27 41.90
% SHRISTI 7. | Other Equity _ _ 2,172.33 1,761.68
) 8. | Eamings per equity share (before and after extraordinary
Shriait inbastiet Dﬂ‘l ntC vaiion Limited items) (of Re. 1 each) (refer note 4)
st Infrastruciure elopme orporation Lim i :
CIN - L65922WE1990PLC049541 Bgsie 17, 141 o 2l s 12
Regd. Office: Plot No. X-1, 2 & 3, Block-EP, Sector-V, Salt Lake City, Diluted (Rs.) 1.81 151 0.50 4.94 1.53

Kolkata- 700091, Telephona Mo.: 033 40202020;
Website: www.shristicorp.com; Emall; investor.relations@shnsticorp.com NOTES :-

NOTICE OF POSTAL BALLOT & REMOTE E-VOTING 1) The above audited standalone results have been reviewed by the Audit Committee and approved by the Board of Directors in their respective meefings held on 28 April 2023.

2) The standalone figures for the three months ended 31 March 2023 and the corresponding three months ended 31 March 2022 in the previous year as reported in these standalone financial
results are the balancing figures between audited figures in respect of the full financial year and the published year to date standalone figures up to the end of the nine months of the relevant
financial year. Also the standalons figures up to the third quartar had only been reviewed and not subjected to audit

3] The Board of Directors has recommended a dividend at the rate of Re (.25 per equity share of Re 1 each (i.e. 25% of face value of equity share) aggregating to Rs 10.82 crores for the year

ended 31 March 2023. The payment of dividend is subject to the approval of the Sharehalders at the ensuing Annual General Meeting of the Company.

Eamings per share is not annualised for the quarter ended 31 March 2023, 31 December 2022 and 31 March 2022,

The figures of the corresponding previous periodsiyear have been regroupedireclassified, wherever necessary, to conform to the classification for the current quarter and year ended 31 March

2023,

6) The above is an extract of the detailed format of Audited Standalone Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regqulations, 2015. The full format of the Audited Standalone Financial Results are available on the websites of Stock Exchanges at www.nseindia.com and www.bseindia.com
and on the Company's website at www. himadri.com.

Nolice s hereby given 1o the Members of Shristi Infrastructure Development Corporation Limited
ny") for seeking approval for special resolution pursuant to the provisions of Section 108 and
Section 110 of the Companies Act, 2013 ("Act") and other applicable provisions, if any, of the Act and
Rule 20 and Rule 22 of the Companias (Managemant and Administration) Rules, 2014 ["Rules”), as
amended from time o ime, read with the General Circular No. 14/2020 dated April 8, 2020, 17/2020
dated April 13, 2020, 22/2020 dated June 15, 2020, 33/2020 dated September 28, 2020, 38/2020 dated 4)
December 31, 2020, 10/2021 dated June 23, 2021, 20/2021 dated December 8, 2021, 3/2022 dated 5
May 5, 2022 and the lalest being 11/2022 dated December 28, 2022 issued by the Ministry of Corporate
Aftairs ("MICA") (hereinafter collectively referred to as "MCA Circulars”), Regulation 44 of the Securities
and Exchange Board of India (Listing Obligations and Disclosure Requirements) Regulations, 2015
(“the Listing Regulations®), Secretarial Standard on General Meetings ("$8-2") issued by the
Institute of Company Secretaries of India and other applicable laws, rules and regulations (including
any statutory modification(s) or re-enactment thereof for the time being in force and as amended from
tima to tima).
The Company has compileted dispatch of the Postal Ballot Notice dated February 14, 2023 ("Notice®jon

{Rs. in Crores)

Statement of Audited Consolidated Financial Results for the Quarter and Year Ended 31 March 2023

April 27, 2023, through electronic means to those Members whose name appear in the Register of Sr. No.| Particulars Three months Previous Three Corresponding Year ended Pravious year
Members/List of Beneficial Owners as received from National Securities Depository Limited and Central ended manths ended | Three months ended 31.03.2023 ended
Depository Services (India) Limited (hereinafter collectively referred to as ‘Depositories’) and whose 31.03.2023 31.12.2022 31.03.2022 in the 91.03.2022

e-mail addresses are avallable with the Depositories, the Company or Registrar and Share Transfer previous year

Agent of the Company viz: KFin Technologies Limited (KFinTech/RTA") as on Friday, April 21, 2023, - . : e :

Le. the Cut-off Date (‘Eligible Members') for the item set out below: (Audited) (Unaudited) (Audited) (Audited) (Audited)
Sl. No.| Type of Resolution Description of Resolution 1. | Total income 1,039.45 1,045.06 835.68 4,199.81 2,798.54

1 Special Resolution | Re-appointment of Mr. Sunil Jha (DIN: 00085667) as Managing Director 2. | Net Profit/ (Loss) for the period (before tax, Exceptional

In accordance with the MCA Circulars, the Company is providing remote e-voting (‘e-voting’) facility and/or Extraordinary items) 110.59 19.47 21.20 310.25 78.12

to its Members to exercise their right to vote on the resolution proposed in the said notice only by 3. | Net Profitf (Loss) for the period before tax (after Exceptional

electronic means. The Company has engaged the services of RTA to provide e-voting facility. The ; :

detailed instructions and information relating to e-voting, are set out in the said notice dispatched to BTGOE SAlIor ey 1) | 110.59 ro47 (3.45) 280.25 5347

the Members. The Members are requested to note that the e-voting shall commence from Monday, 4. | Net Profit/ {Loss) for the period after tax (after Exceptional

May 1, 2023 at 9:00 A.M. (IST) and end on Tuesday, May 30, 2023 at 5:00 P.M.{IST). The e-voting and/or Extraordinary items) 76.21 65.21 (9.06) 215.86 39,05

will not be allowed beyond the aforesaid date and time and the e-voting modules shall be forthwith 5 Total C s forth = =

disabled by KFinTech upon expiry of the aforesaid period. . otal Compre enswg ncome for the period/year {comprising

who have not registered their e-mail address has been provided in the notice. The manner in which comprehensive income for the period! year (after tax)}

persons who have forgotten the User ID and Password, can obtain/generate the same, has also been L : :

provided in the said notice. The voting rights of the Members shall be reckaned on the basis of equity §. | Faicup equiy share capes| 43.21 41.94 41.90 43.21 41.90

shares of the Company held by them as on Friday, April 21, 2023 (‘Cut-off date’). Any person who 7. | Other Equity 2,237.23 1,625.74
5 not a Member on the Cut-off date shall treat this Postal Ballot Notice for Informational purposes onfy. : i :

The documents referred to in the Postal Ballot Motice are available for inspection electronically and 6. Eamlngﬁfp:qer E:MIE are; {hel‘c}:re fnd ol e:-:traurdmar:.r

Members seeking 1o inspect such documents can send an email to investor.relations@shristicorp.com : Ern_s} (of Re. 1 each) (refer note 4)

with the subject line: "Shristi Infrastructure Development Corporation Limited - Postal Ballot 2023" Basic (Rs.) 1.80 1.55 {0.17) 513 (.98
mentioning their names and folio numbers/demat account numbers. Please note that in terms Diluted (Rs.) 1.80 1.55 (0.17) 513 0.98

of the requirements specified in the MCA Circulars, the Company is sending this Notice in electronic
form only.

In case you have any queries or issues regarding e-voting, you may refer the Frequently Asked
Questions ("FAQs") and e-voting manual available at hitps://evoting.kfintech.com under help section
or call on 1800 309 4001 (toll free) or contact the Registrar and Transfer Agent (RTA) Le. KFin 2)
Technologies Limited, Selenium Tower B, Plot No, 31-32, Financial District, Nanakramguda, Serilingampally
Mandal, Hyderabad - 500 032 or write an email to elnward.ris@kfintech.com or to the Company at
investor.relations@shristicorp.com. 3)
The Postal Ballot Notice is available on the Company's wabsite at www.shristicorp.com, websites of
the Stock Exchange i.e. BSE Limited at www.bseindia.com and on the website of RTA at
https://evoting.kfintech.com/.

NOTES :-
1) The above audited consolidated financial results have been reviewed by the Audit Committee and approved by the Board of Directors in their respective meetings held on 28 April 2023.

The consolidated figures for the three months ended 31 March 2023 and the corresponding three months ended 31 March 2022 in the previous year as reported in these consolidated financial
results are the balancing figures between audited figures in respect of the full inancial year and the published year to date consolidated figures up to the end of the ning months of the relevant
financial year. Also the consolidated figures up to the third quarter had only been reviewed and not subjected to awdit,

The Board of Directors of the Holding Company has recommended a dividend at the rate of Re 0.25 per equity share of Re 1 each (i.e. 25% of face value of equity share) aggregating to Rs
10.82 crores for the year ended 31 March 2023. The payment of dividend is subject to the approval of the Shareholders at the ensuing Annual General Meeting of the Holding Company.

4) Eamings per share is not annualised for the quarter ended 31 March 2023, 31 December 2022 and 31 March 2022,

The Board of Directors has appointed CS Siddhi Dhandharia, Practising Company Secretary (ACS 5) The figures of the corresponding previous periods/year have been regroupedireclassified, wherever necessary, to conform fo the classification for the current quarter and year ended 31 March
No. 35042, CP No. 13019) as the Scrutinizer for conducting the Postal Ballot through remote e-voting 2023.
process in a fair and transparent manner. 6] The above is an extract of the detailed format of Audited Consolidated Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure

The result of Postal Ballot shall be declared by the Chairman or any other authorized person of the
Company on or balore Thursday, June 1, 2023 and shall be displayed on tha website of the Company
www.shristicorp.com and KFinTech hitps://evoting. kfintech.com. Tha results so announced shall

Reguirements) Regulations, 2015. The full format of the Audited Consolidated Financial Results are available on the websites of Stock Exchanges at www.nseindia.com and www.bseindia.com
and on the Company's website at www.himadni.com.

also be communicated to the Stock Exchanges where the shares of the Company are listed. On behalf of the Board of Directors
By order of the Board of Directors Sdi-
For Shristi Infrastructure Development Corporation Limited Anurag Choudhary
Sd/- . ;
Place : Kolkata Krishna Kumar Pandey Place : Kolkata Lhaimen

Date . 28 April 2023 DIM: 001730934

Dated ; April 28, 2023 Company Secretary & Compliance Officer

f}_imﬂci“.ep' .in
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